FORM - B
PLBLIC ANNOUNCEMENT
(Reguiafion 12 of fhe nscivency and Banknptey Board of India

{Laquidaton Process) Requlabions, 2016)
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2
3
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Date of moorparafion of corporate debior | 11022002

Autharty under which corporate deblor . RoC\/fayawada

s moorporated!reqestensd

.+ Corporate Menity No of coporale debior . 40 100AP2O02 PLCOGA RS

| Address of e regetered ofice and 33, TOPAZ Bashding, Pangaguila Hyderabad,

pincpa ofice f any) of coporale delfor | Telangana, Indea, 500082

.| Digte of dosure ofinschvency Resolaion Procsss! 31052004

| Liguidation commencement date of | 31052024 (NCLT order date).

corporale deblor {Order copy received by e Liguedator from the
| NCLT Regstry on 18/062024)

. Hamemdm;ﬁtaha mamberof the | Kasi Snnivas
professmonal IBEIPA-DOPA-ICAI-N-D0ZI7 2019 -202001 2840
a:s iqmm

Address ande-mad of the bauwdatr, | 1-2-37M8, FlatMNo &8, Jans Bhavani Residency,
&5 regpstered with the Board StNo 3 Kakabya Nagar, Hehegﬁu:hﬂ 'denzl:la:lﬁl:i:lﬂ:l?
EMal Ehmaal-c&sh;.miﬂﬂ dgmaif com
10/ Address and e-mad to be usedfor | Fla No 104, Kawn Sipreme Enclave, Kavun Hils,
pormes ence with heligudsir | Hyderabad-500033, Telangana.
poed E-Mail ; . matasniergy@gmadl com
11| Last date for submissonof claims | 180772024 (30 Days from 1806/2024)

Motice is hereby given that e National Company Law Tribunal, Hydesabad Bench has ondered e
commencement of Bqusdaton of M's. Mata Energy Limited on 3¥05 2024 and the omder cop

received by e Lipuadator fiom the NCLT Registry on 18062024, under section 33 of e BC, 2016.
The stake hotders of M's. Mata Energy Limited are hereby called upon o submit thesr clams o

update ther claims submitted during the CIRP withproof on or before 180772024 1o the Liguidaio

atthe address mendoned againstilem No. 10.

The Fnancial Credilors shall submit thewr clams with proof by electronic means onky. Al ofhe

Creditors may submit the claims with e pio ol in person, by post or by electinne means. Submissic

of fatse ormsheading proof of claims shall atiract penaffes.

Incase asiakehciderdoes not Submit its caim s durin g thequidation process, the ckaims submitted
by such & siakeholder dunng the corporaie insdvency resololion process under fie Insohvency and
Bankrupicy Board of Inda {insobency Resoluion Pooess for Corporaie Persons) Reguiaions,
2016, shall be deemediobe submifted under secion 18

Clain forms can be downioaded from hitps: Tibdd gov infhome/ downdoads under Bausdatonprocess
fioam:s downdoad section.

Kasi Snnivas
Date:22106/2024 Regd. Na: IBBI/IPA-D03APA ICAI-N-D0237 2019 -2020/12840
Place: Hyderabad Liquidator for Mis. Mata Energy Limiled,
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